
Date of 
receipt

 Amount claimed 
 Amount of claim 
admitted 
Provisionally 

Nature of 
claim

Amount 
covered by

security 
interest

Amount 
covered by 
guarantee

Wheth
er 
related 
party?

% voting 
share in 

CoC

1 Arstu Tradelinks Limited FC-1 20-01-2023              1,10,07,322               1,10,07,322 Unsecured 0 0 No 18.78% 0 0 -                        0
2 Corpis Advisors Private Limited FC-2 19-01-2023              1,25,67,671               1,25,67,671 Unsecured 0 0 No 21.45% 0 0 -                        0

3 Nirnidhi Consultant Private Limited FC-3 20-01-2023              1,45,36,264               1,45,36,264 Unsecured 0 0 No
24.81% 0 0 -                        0

4
Sital Mercantile & Credit Private 
Limited 

FC-4 19-01-2023                 17,29,868                  17,29,868 Unsecured 0 0 No
2.95% 0 0 -                        0

5
Anurodh Merchandise Private 
Limited

FC-5 20-01-2023              1,61,36,115               1,61,36,115 Unsecured 0 0 No
27.54% 0 0 -                        0

6 Earnest Achievers Private Limited FC-6 20-01-2023                 26,22,602                  26,22,602 Unsecured 0 0 No 4.48% 0 0 -                        0
5,85,99,842             5,85,99,842              100.00%Total

Rem
arks, 
if 
any

Annexure – 2
Name of the corporate debtor: Global Infratech & Finance Limited; Date of commencement of CIRP: 25 November 2022; List of creditors as on: 28th January,  2022 

Unsecured financial creditors belonging to any class of creditors
                                                                                                                                                                                                                                                 (Amount in ₹)

Amount 
of 

contingen
t claim

Amount 
of any 
mutual 
dues, 
that 

may be

Sr. 
No

Name of creditor Identification No. Details of claim received Details of claim admitted Amount of 
claim not 
admitted

Amoun
t of 

claim 
under 
verific
ati on



Date of 
receipt

 Amount claimed 
 Amount of claim 

admitted 
Nature of 

claim

Amount 
covered by

security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% of 
voting 

share in 
CoC

1 BSE Limited OC-1 20-01-2023              20,89,780                        -   Unsecured 0 0 0 0 0 0 0      20,89,780 

-

-

Annexure – 8
Name of the corporate debtor: Global Infratech & Finance Limited; Date of commencement of CIRP: 25 November 2022; List of creditors as on: 28th January,  2023

S. NO.
Amount of 

claim under 
verification

Remarks, if 
any

Name of creditor Identification No.

Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount 
of any 
mutual 
dues,
that 

may be 
set-off

 Amount of claim 
not admitted 

Operational creditors (other than Workmen and Employees and Government Dues)


